SI Case Filing No.

No. Type

Petetioner

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 05-07-2021 To 05-07-2021

Advocate

Compliance By
Date

Reason For Compliance

1 CRM 672/2021

2 CRM 721/2021

3 WPA 1101/2021

Printed On 05-07-2021

RAJ KUMAR SHA
AND ANR

MADHABI DAS

ALBERT XALXO

SANTANU
MAJI

JAYANT
KUMAR SINGH

DEBAJIT
KUNDU

26-07-2021

26-07-2021

26-07-2021

1. VAKALATNAMA FORMAT IS INCORRECT
2.FORM-A IS INCORRECT PLEASE COMPLY WITH (NOTIFICATIONNO1277-G DT 16TH
APRIL,2021

1.RESPONDENT'S FULL POSTAL ADDRESS IS REQUIRED IN FORM-A

2. PLEASE PROVIDE HIGH COURT CASE STATUS IN PARAGRAPH NO.1 WITH CASE NO
AND ORDER DATE AND CORRECT PARAGRAPH NO. 1 WITH PROPER APPLICATION
(BAIL/ANTI BAIL)

SEQUENCE OF PARAGRAPH NO IS NOT CORRECT AT PAGE NO. 13



